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[®T. |. G197/GOM/Vihitgaon-Devlali/LCGate88/20A/Corrigendum]
SFATIT FHI qTUSH, H&T T TTEFwIT (i)

MINISTRY OF RAILWAYS

(CENTRAL RAILWAY)

CORRIGENDUM

(IN REGARD TO E-GAZETTE NOTIFICATION NO.2914 DATED 31st JULY 2024, THE PARA MENTIONED
BELOW SHOULD BE TREATED AS CORRECTED DETAILS IN PREVIOUS NOTIFICATION)

Under clause 20A of the Railway (Amendment) Act 2008
Mumbeai, 10th July, 2025

S.0. 3104(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, namely “Proposed
Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates between Igatpuri-Manmad & Bhusawal-
Badnera Section of Bhusawal Division” in the District of Nashik & Akola in the State of Maharashtra, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Assistant Collector & Sub-
Divisional Officer, Nashik, District Nashik Maharashtra in writing and shall set out the grounds thereof, and the
Competent Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner
and may, after hearing such objections and after making such further enquiry, if any, as the Competent Authority
thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.
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The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates between Igatpuri-Manmad &

Bhusawal-Badnera Section of Bhusawal Division for 2 villages in the District Nashik in the

State of Maharashtra.

S. Land

N. | Acquisition
Proposal
Number

Tehsil

Village

Land Owners Name
according to 7/12

Survey No./
Gatt No.

Area as per
7/12
Extracts

(Ha.)

Acquisition
Area
(Ha)

1 2025-26

Vihitgaon

Nashik

Nashik Municipal
Corporation Nashik

3/1/2/3/3A/3B

1.1400

A Pa K Savitrabai

Vijaya Bhalchandra Bagul

Sachin Bhalchandra Bagul

Sushant Bhalchandra
Bagul

Yogita Madan Barve

Vaishali Bhalchandra
Bagul

Deepak Govind Bagul

Manda Vinayak Jadhav

Mina Ashok Jadhav

Suhas Jagannath Bhalerao

Charuhas Jagannath
Bhalerao

Pradeep Jagannath
Bhalerao

Pratibha Ramesh Rokde

Chaya Balu Manohar

Shankar Shravan Bagul

Ashok Shravan Bagul

Sharad Shravan Bagul

Ujjwala Pralhad Donde

Indumati Pralhad Donde

Suman Pralhad Donde

Savitribai Pralhad Bagul

Prashant Sharad Bagul

Sangeeta Sunil Kamble

Pragya Sunil Shaha

Varsha Pramod Nikale

Nirmala Sahebrao Nikam

Ranjana Prabhakar Mege

Sajani Ramdas Gangurde

Sitabai Shankar Rokade

3/1

0.2700

A Pa Ke Shantabai

3/2

0.1000

0.0167
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S. Land

N. | Acquisition
Proposal
Number

Tehsil

Village

Land Owners Name
according to 7/12

Survey No./
Gatt No.

Area as per
7/12
Extracts

(Ha.)

Acquisition
Area
(Ha)

Balu Ramdas A P K
Laxmibai

Gaupala Narayan

Govind Fakira

Raju Fakira

Kushaba Fakira

Yashwant Bhawanrav
Bagul

Yadav Bhavanrav Bagul

Padmakar Roopchand
Bagul

Saarjabai Bhavanrav Bagul

Janabai Murlidhar Shinde

Girjabai Barku Bagul

Madhav Dumaji Bagul

Bhima Dumaji Bagul

Kishore Dumaji Bagul

Ravi Dumaji Bagul

Alka Vinayak Pagare

Surekha Pradeep Pagare

Sagita Sunil Pawar

Mina Ratan Bagul

Rekha Bhausaheb Shinde

Vijay Ratan Bagul

Kamal Ramchandra Bagul

Laxmibai Shantaram
Bagul

Aakash Shantaram Bagul

Kailas Shantaram Bagul

Ravindra Shantaram Bagul

Siddharth Shantaram
Bagul.

Anita Shantaram Bagul

Sandhya Shantaram Bagul

Maya Vasant Bagul

Vijay Vasant Bagul

Shantabai Sukdev Nikam

Kamlabai Namdev Salve

Indumati Laxman Jadhav

Venubai Somnath Bagul

Vilas Somnath Bagul

Ravindra Somnath Bagul

4/1/1

0.3100

0.1659
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Land
Acquisition
Proposal
Number

Tehsil

Village

Land Owners Name
according to 7/12

Survey No./
Gatt No.

Area as per
7/12
Extracts

(Ha.)

Acquisition
Area
(Ha)

2025-26

Vihitgaon

Nashik

Santosh Vitthal Bagul

Sunita Vishwanath
Gangurde

Anita Rajaram Gangurde

Janabai Vitthal Bagul

Shantabai Hiraman Bagul

Ashok Hiraman Bagul

Bhanudas Hiraman Bagul

Balu Hiraman Bagul

Sarla Sudhir Tapase

Ravindra Jhipru Kale

Lilabai Manohar
Chowdhary

Ashabai Ashok Nikam

Sagar Deepak Jadhav

Umesh Deepak Jadhav

Venubai Somnath Bagul

Vilas Somnath Bagul

Ravindra Somnath Bagul

Janabai Vitthal Bagul

Santosh Vitthal Bagul

Sunita Vishwanath
Gangurde

Anita Rajaram Gangurde

Shantabai Hiraman Bagul

Ashok Hiraman Bagul

Bhanudas Hiraman Bagul

Balu Hiraman Bagul

Sarla Sudhir Tapase

Sagar Deepak Jadhav

Umesh Deepak Jadhav

Shantabai Sukdev Nikam

Ravindra Jhipru Kale

Lilabai Manohar
Chowdhary

Ashabai Ashok Nikam

Eknath Yashwant Phadol

Indubai Laxman Jadhav

Shankar Bhikaji Veer

Suka Vitthal Bagul

Kamlabai Namdev Salve

Indumati Laxman Jadhav

4/1/2

0.1700
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S. Land Tehsil Village Land Owners Name Survey No./ Area as per | Acquisition
N. | Acquisition according to 7/12 Gatt No. 7/12 Area
Proposal Extracts (Ha)
Number (Ha.)
Kantilal Gokuldas Munot 4/1/3 0.9400
Pravin Kantilal Munot
Bijubala Omprakash
Munot
Dhanesh Motilal
Gundecha
Narendra Birdichand
Gandhi
Total 2.9300 0.1826
2025-26 Deolali Nasik | Ashoka  Builders and | 269/1/1/B/1 1.6450 1.2484
Developers Share holder
Partners on behalf of the
3 organization Asha Ashok
Kataria,
Snehal Manjit Khatri
Vivek Vasant Gaikwad 269/1/1/B/2 0.4250
Lilavati Ramdas Gaikwad 269/1/1A 1.8100
Sima Pradeep Dhongde
Prashant Ramdas Gaikwad
Snehal Rajesh Kadlag
Krishna Nandkumar
Govardhane
Gauri Nandkumar
Govardhane
Anil Ramdas Gaikwad
Vishal Janardan Pawar
Total 3.8800 Ha 1.2484 Ha
Grand Total 6.8100 1.4310
(Ha) (Ha)

[F. No. G197/GOM/Vihitgaon-Devlali/LCGate88/20A/Corrigendum]

AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)]
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